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Title: Situation arising out of the deaths of farmers in police firing in Mathura and Aligarh, U.P. agitating against land
acquisition for Yamuna Expressway.
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At this stage, Shri Shailender Kumar, Shri Arjun Ram Meghwal and some other hon. Members went back to their seats
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MADAM SPEAKER: Let him speak.
...(Interruptions)
MADAM SPEAKER: Nothing, except what Shri Sharad Yadav says, will go on record.
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SHRI H.D. DEVEGOWDA (HASSAN): Hon. Speaker, I would like to associate my feelings with my colleagues who have just

now spoken on the incidents of Mathura and Agra happened on 14t August, 2010. It is a brutal killing by the officers
concerned. First, they should be arrested. In my humble opinion, the officers who have brutally killed the innocent farmers,
they must be arrested first. It is a criminal action on the part of the officers. This is my honest opinion. There is a
procedure for resorting to open fire in such cases. I do not want to go into details about all these things. Day before
yesterday, the Supreme Court has also given a verdict in regard to acquiring land of the farmers for a pittance and allowing



the so called project promoters to loot. They have very severely criticized the action of the Government. The amendment
Bill which was moved in this House and on which recommendations were also given by the Committee, why has it not been
placed in the present Session? It lapsed in the UPA-I regime.

SHRI SHARAD YADAV (MADHEPURA): What is going on in Karnataka?

SHRI H.D. DEVEGOWDA: Brother, I am not going into individual cases. This problem does not confine to Mathura or Agra. I
know what is going on in the entire country. I do not want to take the names of individuals. The issue pertains to Rs.65
crore of the poor farmers. They are not landlords but they are land losers. Today, we have to give them this designation.
Why do you call them landlords? Today, nobody is bothered. Everybody in the House wants to sympathize with the farmers.
The problems like food security and all these things, you can discuss at a later stage. This matter must be discussed
threadbare in this House immediately. There is no question of allotment of time. I beg of you. We are prepared to sit even

on Raksha Bandhan. I am not bothered about it. Even we can sit on 28th , 29t and 30th, to discuss this issue. I have never
opened my lips from day one. Only for two days I had gone to Bangalore as I was having some family problem. I have been
watching the entire Session. Five days were wasted on one issue. That matter could have been solved by the Opposition
Party and the Government. Where was the need for wasting those five days? Nobody made an attempt to solve it. I am
sorry to use this word. The Speaker can only function on the basis of the advice given by both the sides. I beg of you. Both
the sides should cooperate to deliberate on this issue on the floor of the House. You can discuss and debate. You condemn
them in whatever manner you want. I am not coming in the way. The only thing is that we have not come here to waste
our time. Sincerely and with folded hands, I would request you to allow this matter to be discussed. Today, you are going
to take up the mining issue. Let it go on today. You decide about this issue in the Business Advisory Committee. You could
take the views of the Government also. But this matter should be discussed.

Under no circumstances we are going to conclude this Session till the matter is discussed. The Government should come
forward to give an assurance in this regard.
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MADAM SPEAKER: Nothing will go on record except what is being said by Shri Jayant Chowdhury.

(Interruptions) €}
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MADAM SPEAKER: Nothing will go on record.
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MADAM SPEAKER: Nothing will go on record.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam Speaker, the same incident which has happened in Uttar
Pradesh occurred in Nandigram and Singur of West Bengal also. Fourteen women and children were brutally killed by police
firing and bullets hit into their chests. Trinamool Congress, as such, is totally opposed to the idea of forceful occupancy of
the land of the farmers. During the time of selling, there should be a mutual understanding in fixing up the price between
the ones who are eager to own the land and the ones who hold the land and job guarantee has to be given to the family of
the farmers and the same should be included in the sale deeds also.



Madam, Kumari Mamata Banerjee went in for a hunger strike for 26 days long in the city of Kolkata and it was most
unfortunate at the time when the killings of Nandigram were going on, Parliament did not get awakened by this level. But
now, it is good enough that we are standing to protect the interests of the farmers at least.

The British Act of 1894 is still operating in our country so far as land acquisition is concerned. Why should we still depend
on the British rules which were enacted in 1894? The Land Acquisition Act which is still enforced by the Government has to
be changed and amended immediately.

We propose that a new Act has to be enacted for the farmers, by the farmers and of the farmers. As Shri Sharad Yadav has
just now said, SEZs have actually not contributed any positive result in the country. But the Government is capturing and
occupying lands by killing the interests of farmers and some times by killing the farmers themselves through bullets. Even
the hon. Commerce Minister would admit that the position of SEZs in West Bengal is the worst in the whole of India.

We stand by the farmers. The Land Acquisition Act has to be taken up for modification. This is the cardinal policy of
the Trinamool Congress.

off a3 srart (wigpar): sl s18cn, 14 At ot a@eRt 3 sl 15 sprd @l oft Sor Hi sieict & ot St acet act, s dad 9piele acol
2 ...(xaurer) oidieqa 3 v sa oft Sweftor ot & o s @R sicise Ot @I dict 28 &) sl v sa owilor oft ordl <t or)

31E18T ABIGAT & PWRI RIGT IERL Sil, TR Pl BA DI,
ofl §31%q 3IrER : 33D aal &4 ol of Asi DI )

31ER18T HBIGAT = 3 ISI U5 PRA 3R IRy

ofl SRISa 3IERE: AP W2 A 5A Acol A ol Aal Bl 3 IR YS9l 3 Sil acell act 3, A6 T 6D UCall 3| ...(Ael) bt ool 3R
31! bl 0T B2 33 &) Sl A3IASI S T oPR 9 [ ST 81 &, 3 Harast b aiel AR 31 3ictiors b [pArel o2 3B 3 As IS Sheprololt
o1 518l 3| cifdpol $A AT B Dol UL MGG Al IGRI oldl IR, afed sifer daeim2 [l 6t aar B 3E) ...(R@eer) et 3312 J9r i
ROt @28 3 ...(cuaeEmer)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) €}
off SRISq R & 31t 1Y S 3 FI s A fprell 6t sefior Sioft o 24t 3. (=aaerer)
31ER1ST ABIGAT = DU 46 SIS, Io8 dlel clol i

off a3 ARt & IS B ol W, YT SPIGIHD Silol B ollel R GolR] vaps Sl (aerer) 3mu 3, el ara TS 3t 2@ 8 sk TS b2
o= diet 28 € (caeer) *

3e1et ARG + 31U SeR Qe ST oI Sff, 31y 348 @RI &2 38 87
MADAM SPEAKER: Nothing will go on record.
(Interruptions) 4€; *
MADAM SPEAKER: Shri Basu Deb Acharia, you are a senior Member. You address the Chair.
...(Interruptions)

off RICT 3IFERE : WASSIS B oAl W ESIRI UPS, olRI 3ac3R SHdiel diR1 39IR, AR &9k vps 3R 2acsr Swilel bl A dloft i &t 8| vb
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3TEAGT HBIGAT & 31U 3o AT AATT DI,
off syga smard 1 I As1 WS A2 diet 281 § b doret 4 apft ao DS AsSIs oldl 3
MADAM SPEAKER: Dr. M. Thambidurai to speak.

...(Interruptions)

off §31¢a IR @ AR Uscl el Aol I b gaare SoI oI ad 1894 w1 Sil Sreflel 3ifEefeuI Bl Plolel 3, IRPR Pl 3 Plolol DI Wl 4B A



TGCToll aIf3e ... (=IaemeT)

SIEAST FANGAT & 3 311U 3ol FelTol S[BUI B2 chifore; 3ma do SIS,

ofl §I5d MFIRI : IRDR PIolel oIrs 31T AS Plolol ICISI DICT 3 IRl

MADAM SPEAKER: Nothing will go on record except what Dr. M. Thambidurai says.
(Interruptions) €/

31e8T ABIGAT & MU IS SIS RIS Sff, MU $Aol SAGT A dAferd| ST, gy dietol & Rl WS 8l o- &, 308 dlctol @I 3RR ISRy Shri
Basu Deb Acharia, you are such a senior Member. Please take your seat.

...(Interruptions)
MADAM SPEAKER: Let us have order in the House.

...(Interruptions)

DR. M. THAMBIDURAI (KARUR): Madam, the incident that took place in Aligarh is a very sad one. As pointed out by all the
other hon. Members, our Party also joins in that. We express our concern on this issue.

Madam, in the name of development of infrastructural facilities, most of the State Governments are acquiring the lands
forcefully from the farmers. Now, there is a lot of competition among the States to attract the big business people. They
are forcefully acquiring the lands from these poor farmers at a cheaper price and because of that most of the farmers are
losing their lands. They are also losing their livelihood.

Madam, there is one concern. This incident is happening not only in U.P., West Bengal, Karnataka, Andhra Pradesh, but also
in Tamil Nadu the same incident is taking place. In the name of development of industries, they are acquiring a lot of lands
and giving it to private people at a cheaper price.

Madam, as everybody knows, Sriperumbudur is one of the important places. In the name of development of Greenfield
Airport, they are acquiring thousands of acres of lands from the farmers forcefully. ...( Interruptions) 1t is because of that
the farmers are agitating. ...(Interruptions)

SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): What happened in Siruthavur when Panjami land was usurped for the sake of
an individual? ...(Interruptions)

DR. M. THAMBIDURAI : Madam, that is why, I am requesting you that this is a very important issue. ...(Interruptions) The
House must take the concern on this very important issue. The Land Acquisition Policy must be discussed in the House
immediately and there should be a proper legislation in this regard. ...(Interruptions)

MADAM SPEAKER: I have called Shri Nama Nageswara Rao.
...(Interruptions)
MADAM SPEAKER: Nothing will go on record except what Shri Nama Nageswara Rao says.

(Interruptions) G€;*

ofl I3 oIPIaR IMa (JAFAWI): AT HAIGL, R ST A fp1reil Bl cIs DI Jjg DN BT B &2 I A al @l 3) 3pft Tt 3 arcflors 3
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3| ool bt Stetiel Dl i 3 TleR JoIRI Sl 381 &) [Rieed! i ycor 31 off wprgpeter It oft diol arceil Bl siielt AR &= s I A 3Mef Yot
31 srotdic Sl 3, Sl Hiae! & ol w2 siiell ARG BT PEI P& SAGI 31 3R 2 fueer 6 AreT 3 3mef YSor I fprell o1 diel oA vps Sietal
Hiame 50 &SR fpArell DI caR oIl &= &) 3l T fp2ATel TR 1 Drl B2 38 3 PRIP R uIfeRvic U1 SEdcR 3| SARTI 34 cllell B A6l
3 fp a8 wga & sscay a1 3 fpret & Sweflol ufscrd seurda B R oft i1 Al 8 ciftpot fRprel bt Safier &b el MR o1&l Dol A,
fop2te1 i cls U2 A1 ordl el R SARK 51 sioRT a1 A f¥adee & b as fprel ol g AT 3. (RMawet)

31€RTET ABIGAT = 3 MUDI T 2l 15| 46 SISy off Yaller uIvsT,



SIPIARI 204 Sil, 313U A6 SIS Yalel uvsT i, U difer), oieeart 214 it &t ard oS 3 ol o &t 8
(Interruptions) 4€;»
MADAM SPEAKER: Please take your seat. Thank you so much.
Shri Prabodh Panda.
...(Interruptions)
MADAM SPEAKER: Nothing will go on record except what Shri Prabodh Panda says.

(Interruptions) €/ *

SHRI PRABODH PANDA (MIDNAPORE): Madam, the incident occurred on 14th and 15t of August in Mathura and Aligarh is
a matter of deep concern.

I, on behalf of my Party, strongly condemn these sorts of incidents. I am not taking it as an isolated case. I do not
single out the case of Aligarh. The incidents might have happened in different places. They might have happened in West
Bengal, in other places....(Interruptions) They might have happened in Orissa, in Maharashtra. These sorts of incidents are
condemnable....(Interruptions) You did not hear me out. You have not heard me when I uttered the name of West Bengal.
Even the case of Nandigram firing on the peasants is highly condemnable....(Interruptions)

Therefore, I urge upon the Government, through you, Madam, to immediately bring forward the Land Acquisition and
Rehabilitation Bill. The old one enacted during the British Rule, the colonial legislation of 1894 is, still in force; it is still
operating. So, it should be replaced by a new Bill. I do not know the reason behind the delay. In the UPA-I regime, the
Draft Rehabilitation Bill has been prepared....(Interruptions)

MADAM SPEAKER: Kindly taken your seat. Now, Shri Lalu Prasad to speak.

...(Interruptions)
SHRI PRABODH PANDA : We have some reservations and we have given certain amendments. ...(Interruptions)
Finally, I would say that all kinds of police atrocities and firing on the farmers are highly condemnable....(Interruptions)
MADAM SPEAKER: Shri Panda, Kindly take your seat. Nothing will go on record except what Shri Lalu Prasad says

(Interruptions) 4€;
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MADAM SPEAKER: Nothing will go on record.

(Interruptions) 4€;»

SHRI ARJUN CHARAN SETHI (BHADRAK): Madam Speaker, I associate with the sentiments expressed by the hon.
Members from the Opposition that the interests of the farmers should be protected. This is certainly very much important
for all of us, as has been expressed by the hon. leaders of different Parties. At the same time, we must also and the
Government should also try to ascertain that land is very much limited....(Interruptions)

I do not know what the hon. Member is saying sitting there. But I want to say that in the State of Orissa, rehabilitation and
resettlement of farmers is one of the best in the country that the Government of Orissa has been adopting and is paying
them.

Due to firing, some of the farmers have died. I also demand that that should be inquired into. A Commission of Inquiry has
been set up, as I read in the newspaper. I do not know how far it is correct. At the same time, as has been stated, the
interests of the farmers should be protected. Land is very much limited. So the Government should ensure that enough land
should be there for the production of the foodstuffs so that our growing population can be fed in future. Thank you, Madam.



MADAM SPEAKER: Thank you so much. Now we will go to Q. No. 321, Shri Arjun Munda.
...(Interruptions)

SHRI YASHWANT SINHA (HAZARIBAGH): What about the Government's response? The Government must
respond....(Interruptions)

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Would you say anything?...(Interruptions) If you say something,
after that I will respond....(Interruptions)

SHRI YASHWANT SINHA : I would like to inform the Leader of the House that a discussion has taken place for 55 minutes
in this House suspending the Question Hour. He unfortunately was not present. Now, so many hon. Members have spoken,
the Government must respond.

SHRI PRANAB MUKHERIJEE: No, I thought that when you are getting up, you will say something. That is why I sat
down....(Interruptions)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Madam Speaker, what about small parties representing
here?...(Interruptions)

SHRI PRANAB MUKHERIEE: Madam Speaker, for my own business, in the beginning of the sitting, I had to be in that
House. But later on, I came and I heard Lalu j/when Lalu ji was speaking and after that some other hon. Members who
were speaking.

In respect of the incidents of police firing in Uttar Pradesh, I am told that now the talks are going on. There are two
aspects, police firing, inquiry about the causes of the firing and others. Naturally, we have to ascertain the facts from the
State Government. The Home Minister is in touch with them. As and when he will get the information, and if it found
necessary, we will be sharing it with you. But we have understood that till late evening, talks were going on to have some
sort of amicable settlement, and there is a possibility of arriving at a solution. As and when we will get the confirmed news,
we will share it with you.

But there is another important aspect where a number of Members have made their observations about the policies of the
Government in respect of acquisition of the land for various public purposes. For that, this is much more important, and we
shall have to ensure that the farmers are not disturbed, their interests are not jeopardized because they have to play the
most positive role in respect of ensuring the food security. Therefore, a comprehensive Bill has been formulated by a Group
of Ministers under the Chairmanship of Mr. Sharad Pawar and we are expecting to bring the Bill as early as possible for the
consideration of the hon. House.

Various aspects have been taken note of; and surely, when the Bill is brought for discussion of the House, the hon.
Members would give their inputs. After their inputs, it would be given the final legislative form. Thank you, Madam.

MADAM SPEAKR: Thank you so much.

Now, Question No. 321, Shri Arjun Munda.



